
Central Administrative U ibunal

Principal Bench

0. A. No. I "^33 of I 99^

Mew Delhi, dated this the ZSth August* I 999

Hoft ble Ml

Hon ble Mr

S.R. Adige, Vice Chairman (A)
Kuidip Singh, Member (J)

Shi i Viretider siiigh,
£x. Head Constable No. 206/L,
R/o KP-96, Maurya enclave,
Pltam Pura.

Oelhi- 1 I OOS^. Applicant

^6y Advocate: Shri B.L. Madhok proxy counsel
for Shri B.S. Mainee)

Vei sus

Lt. Cover 1101 , Govt. of NCT of Delhi through

1. The CumrfTissioner of Police.
Delhi Police,
Police Headquarters,
New Oe1h i l 10002.

2. The Addl. Commissionei of Police (Security),
Rashtrapati Bhawan,
New Delhi.

:w i he Dy. Commissioner of Police,
Prov, & Lines,
Old Police Lines,
Oeltii. ... Respondent"--

(By Advocdte: Shi i Vijay Paridita)

Qf^p£R ^Qr^l)

HQN ble MR. S.R. ADIGE. VICE CHAIRMAN (A)

bhr i Madhok appears and states that applK-anr.

does riot press the O.A. and prays fur pei mi s': i of, •

withdraw the O.A. Permission is granted and the ^

IS dismissed as withdrawn.

Kuidip i n g h )
Membei J)

•'.iK /

I. S. R. 'Adi^e
Vice Lliai I mafi


